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Bencfits to employees of KVS in
North east region

4157. SHRI SHIV CHARAN
SINGH:

SHRI ISH DUTT YADAV;

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether it js a fact that some
Kendriya Vidyalays in the country
have been labelled as located at
difficult stations;

‘b) if so, what are the details of
gransfer benefits admissible to dif-
ferent categories of teaching and non-
teaching employees of KVS serving
at these stations;

(c) whether these benefits are
identical with those admissible for
different categories of employees of
KVS posted in North East Regions;
and

(d) if not, the reasons and justifi-
cations thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU-
CATION AND DEPTT. OF CUL-
TUREy  (KUMRI SELJA): (a)
Yes, Sir.

(b) The employees who are serving if
the difficult stations after completion of
three years tenure are elizgible to be con-
sidered for *rans fer to choice stations,
in addition to other benefits available as
per general rules.

(c) No, Sir.

(d) The benefits available to emp-
loyees of stations declared a- difficult
by the Kendriya Vidyalaya Sanga-
than, are determined taking into ac-
count the nature of problems faced
by the employees concerned. In res-
pect of employees posted in North
Eastern Region the benefits are ex-
tended »ased on the general instruc-
tions issued by the Govt, of India for
its employees in North Eastern
Region.

[ RAJYA SABHA ]

to Questio.s <04

Meoderhispiion of t:achjng methods in
KVS

4155. SHRI SHIV CHARAN SINGH:

SHR]1 SUNDER SINGH
BHANDARI:

Will the Mmister of HUMAN RE-
SOURCE DEVELOPMENT be please.l
to state:

(a) whether Kepndriya Vidyalaya
Sangathay is considering any propo-
sal to modernise its obsolete teaching
methods and aids; and

(h) if so, the details thereof and
if not, tae reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. QF EDUCA-
TION AND DEFTT OF CULTURE)
(KUMARI SELJA): (a) and (b) Im-
provement of teaching methodology in
Kendriya Vidyalaya is a continuing
process. The Vidyalayas have subject
Commitlees to make suggestions for
imrrovement., The in-service course
for teachers also imparts teaching fo:
nse of educational technology and
teaching aids.

Assessment of National Commission
for womep

4157, SHRI GURUDAS DAS
GUPTA:

SHRI JALALUDIN ANSARI:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether any assessment has
been made as to what extent the
National Commissiop for Women has
succeeded in fulfilling its objectives;
and

(b) if so, the detaily thereof?
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THE MINISTER OF STATE IN
THE MINSTRY OF HUMAN RE-
SOURCE DEVELOPMEN (THE DE-
PARTMENT OF WOMEN AND
CHILD DEVFELOPMENT) (SHRIMATI
BASAVA RAJESHWARI): (a) and
(b) While ng formal assessment has
been held, the National Commission
for Women has been actively dischar-
ging its functions a; specified in Sec-
tion 10 of the Nagional Commission
for Women Act 1990. During the last
thi-ae vears, the Commission, inter-
alia, has—

(a) reviewed severa] laws affect-
ing women and recommended am-
endments thereto so as to sugggst
remedial] legislative measures to
overcome the shortcomings jn such
legistations;

(b) looked intn over 800 caseg
relating to atrocities, deprivation of
women’s righiy ete. and taken them
up with the appropriate authori-
ties;

(¢) organised 23 Workshops/Semi-
nars/Conferences op issues con-
cerning womep and publighed re-
ports thereon;

(d) commissioned aboui 31 study
projects on gender issues;

(e) organised public enquiries on
“women in unorganised sector” and
“crimes against women”;

(f) set up Six Expert Commiftees
on various subjects, including social
security, laws and legislations, jus-
tice delivery system, custodial jus-
tice and development of tribal wo-
mepn to study special issues; and

(g) organised consultations with
1Irdy Members of Parliament and
NGO, on issueg concerning women.

[ 26 APRIL 1995 ]
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